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" Kanpur Dehat.
e s Apptcants

Rf o Vill. & Post- Palhanpur, Dis

VERSUSB
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13 Union of India through the Secretary,
M/ o Communication, Post and Telegraph, New Delhi. .

| 2 Superintendent of Post Offices, Kanpur (Mufassil),
| Division, Kanpur.

3. Chief Post Master General, U.P. Circle,

[ Lucknow.
-4 Post Master General, Kanpur Region,
Kanpur. j
..Respondents ,
Present for the Applicant: Sri Anant Vijay
Counsel for the Respondents: Sri
ORDER L,
BY HOK'BLE MR. ASHOK 8. KARAMADI, JM. N

This Original Application has been filed seeking direction to the
respondents to consider the candidature of the applicant and to appoint
on the post in question . The applicant has stated that he was appointed ._ e
in the department in the year 1992 and had worked up to 1999 and

thereafter his services were terminated. Since there was no vacant post

of NS BPM. he was not asked for anv anvnoimmtment. However. he nﬂmﬁi{
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gard to his submissions, GEEEE

| decide his representation. 2

g regard to the submissions made by the

2.  Havin
esentation of the applicant

| applicant and material on record as the repr
| dated 16.01.2007 is pending belore the respondents’ au thos ﬁ
y therefore, we think it just and proper to direct the respond ents i __

entation dated 16.01.2007 in accordance

consider and decide the repres

from the date of communication

with law within a period of three months

of this order.

ordingly with no order as to costs.

- 3. TheO.Ais disposed of acc
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(K.S. MENON) (ASHOK'E. RARAMADI)

MEMBER- A
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